ITEM NO.10 COURT NO.4 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition (Civil) No.551/2018

DISHA PANCHAL & ORS. Petitioner (s)
VERSUS

UNION OF INDIA THE SECRETARY & ORS. Respondent (s)
(With appln. (s) for intervention/impleadment)
WITH W.P. (C) No.554/2018 (X)

W.P. (C) No.600/2018 (X) (WITH APPLN. (S) FOR EXEMPTION FROM FILING
O.T. AND FOR PERMISSION TO FILE LENGTHY LIST OF DATES)

W.P. (C) No.621/2018 (X) (FOR ADMISSION)

Date : 06-06-2018 These matters were called on for hearing today.
CORAM
HON'BLE MR. JUSTICE ADARSH KUMAR GOEL
HON'BLE MR. JUSTICE ASHOK BHUSHAN
(Vacation Bench)

For Petitioner(s) Mr. Harvinder Chowdhury, AOR
Dr. Nishesh Sharma, Adv.
Mr. Ramesh Chand, Adv.
Ms. Meera Patel, Adv.
Mr. Sangam Singh, Adv.
Mr. Anil Kumar Singh, Adv.

Mr. Anand Shankar Jha, AOR
Mr. Siddharth Tiwari, Adv.
Mr. Arpit Gupta, Adv.

Mr. Siddharth Dave, Adv.

Mr. Gopal Sankaranarayan, Adv.
Mr. Zoheb Hossain, AOR

Mr. Rajendra Dangwal, Adv.

Mr. Sarad Kumar Singhania, Adv.
Ms. Rashmi Singhania, AOR

?ﬁﬁﬁ“mﬁespondent(s)/ Mr. Huzefa Ahmadi, Sr. Adv.
SRR i cant (s) Mr. A. Karthik, AOR
Reason =

Mr. Maninder Singh, ASG

Mr. Amarjeet Singh, Adv.

Mr. Sanjai Kumar Pathak, Adv.
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Mr. Shailender Saini, Adv.
For Mr. Gurmeet Singh Makker, AOR

Mr. Sudhansu Palo, AOR
UPON hearing the counsel the Court made the following
ORDER
List these matters on 11.06.2018.
In the meanwhile, the Registry may furnish copies of the
Report of the Grievance Redressal Committee, appointed vide order
dated 25.5.2018, to the learned counsel appearing for the parties.

It is made clear that any further steps in the matter will be

subject to further orders.

(SANJAY KUMAR-II) (PARVEEN KUMARI PASRICHA)
COURT MASTER (SH) BRANCH OFFICER
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